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. Checking of lllght trains by sup-
ervJsory police 
ord red. 

officers' bas been 

5. Police pickets have been Jeputed 
at vulnerable stations. 

6. em of the state Governments are 
providing special escorts to assist in 
the investigation of important cases. 

• 7. Augmentation of the Government 
Railway Police Force by 7000 ma~ 

has been approved. 

(d) All railway development al 
works like track renewal, manning of 
unmanned level crossings, impt'Jve-
ment in signalling and telecomm .... mi· 
cation 'aids, provision of speedometers 
on locos, improvement in maintenance 
facilities for rolling stoCk etc. have an 
important bearini on safety of train 
operation. As such it is difficult to 
isolate precisely the cost of safety 
m asures. However, the funds avail-
abl in the rec nt past bas been inade-
quat for implementing safety mea-
sur s to full xtent. Allocation tor 
th y ar 1982-83 has been Rs. 150.5 
cror s for track renewals, Rs. 30 (rores 
far si nallini and safety and Rs. 4.7 

cror fOr manning of unmanned levp.} 
eros lngs. 

penditur by the Railways on 
Qugm nt tion of Government Railway 
Pollc for by 7000 men win be of 
t ord r of R 15 Cro s p r nnum. 

of 

I J GDISH T TLER: 
in! SHIPP D 

o 

(a) wheth r Government tavo,u.~ 

the merger Of the Shipping Corpo:·a-
tion of India and the Mogul Linl;S :ntf) 
a single company, later dividing them 
into three profit centres; 

(b) whether this move has, be~n 

opposed on the plea that since bvtb 
are not faring well and they would to-

gether become not only unwide1y but 
also less profitably oriented than at 
present; and 

(c) if so, Government's reaction in 

this regard in details? 

THE MINISTER OF STATE IN 'IHE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHiRl Z. R. ANSARI): 
(a) The Government have yet to take 
a flnal decision in the matter. 

(b) and (c). Doe'S not arise. 

Lane) owned and controlled by 
Vi khapatnam Pert Trust 

1948. SHRI K. A. SWAMI: Will 
the Minister of SlUPPING AND 
TRANSPORT be pleased to state: 

(a) th total extent of land under 
the ownership and control of the Visa-
khapatnam Port Trust; 

(b) the ext nt of such land 1 -lllZ 
utills d by th Visakhapatnam Port 
Trust; 

(c) the t nt of land Ie d by 
i hapatnam Port Trust to vari;)uS 

peopl comm reial unit • f rm te.; 
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(d) . details and names of le.:se s th :feat? 

THE Mr~ISTER OF TATE I THE MINI TRY 
( SHRI Z.R. A SARI) : Ca) About 7,1 acres of land i 
of th Visahkapatnam POrt Tr l. 

·{b} About 455 ac of land i under l~ direct occupati 
tions and facilitit . 

r th p rt [; rt i nstaJ fa.; 

(c) Th xtcnt of land lea d by the P rt Tru~t to v rio c t g ri £il ~ 

Area on lea. to Public S ctor Und rtakings nd olh r Gov rnm nt 
Organisations Jl .35 

Area up to go Years Lea e to priV:ll parti s 

Area on lcac to private parti s for ml)r than go years 

Area on m' n hly iicence to private parties 

757 . 15 

54°.5° 
.17 

(d) The Public sector Undertakings 
nd oth r Government Organisations 

-.to whom the land was allotted include-
1.he Navy, Food Department, Customs 
Department, Andhra Pradesh Gover:l-
ment, Municipality, Mis. Hindustan 
Shipyard Limited, Employees State 
Insurance Corporation, Food Corpora-
tion of India, Minerals and Iv1~tals 

"Trading Corporation of India Ltd., 
Mercantile Marine Department, Ste 1 
Authority of India Limited, Indian Oil 
Corporation, Central Warehousing Cor-
poration and Posts and 'Telegraphs De-
partment. The Private organisatioc -
include M is. A. V. Bhanojirao and 
G. P. Ramayya & 0., Mis. A. K Cor-
poration, Mis. Andhra St el Corporu-
tion, Mis. Cormandal F rtilizers Limi-
-ted, Mis. Crystal Ice Cold Storag 
Company, Mis. KCP Limited. In ad-
-dition, there ar about 260 lic ncees to 
whom the land was licenc d for 
p riods varying from 3 months to 12 
months, for the purposes of putting 
up p tty stall , casurina and ufruc_ 

cial 1 on on 

1949. SHRI SUSHIL BH1AITA-
'CHARY A: Will the Minister of 
RAn. WAYS be pI ased to tate: 

(a) whether th much public is d 
'Palace on Wh Is' meant for attract-
n, for ign tour· prov d a huge 
fin neW 10 s; . 

(b)' 0, wba are be r o • , 

(c) how far could thOse be pr 
ted with such frin e improve~nt in 
quality of fOOd and b tter servic ? 

THE MINISTER OF RA~WAYS 
(SHRI A. B. A. GHANI KHA 
CHAUDHURY) : (a) No. 

(b) and (C) Do not arise. 
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